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_ D_H_J_S_ gm (raga Court ol‘Dcllu) f/l/(QPK
' ,1‘ Sector-I4, Dwarlta. New Delhi-I l00'I8Director (Academics) I 0| 1-10592191. at 1-2x0:-10502 (0) I’.

Chairperson (Offieiating) Elflflill fiiflfinisitt

' No. DJAfl'rg.tConf.lASJ Spl. Courts/201lGl2026f,Z I 77' 21“ April, 2020
To -'

. The Ld. Principal District & Sessions Judge (I-lQs), Central. TH - -I ' . 1.;c,.».~.‘!-. . , ._ “ ' ' _

. The Ld. Principal District 6': Sessions Judge. South. Saket on-=¢ ol ;tt5g1ln°s_,;igtl¢w tigclsi
. The Ld. Principal District 8: Sessions Judge, South-East. Saket :2,“ ‘¥‘_"1'.'".€°“ _‘
. The Ld. Principal District & Sessions Judge, North-West. Rohini
. The Ld. Principal District & Sessions Judgc.Et1st. tom _ l
'l‘he Ld. Principal Distnct & Sessions Judge, Not1.h-East, KKD , 2

. The Ld. Principal District 8: Sessions Judge, West, THC E
8. The Ld. Principal District & Sessions Judge, North. Rohini ~

t/‘T The Ld. Princi at District & Sessions Judge-ctun-Spl. Judge (PC c ~q i __,,
lt]. The Ld. Princilpal District & Sessions Judge, New Delhi. PHC B5‘
ll. The Ld. Principal District & Sessions Judge, Sluthdara, KKD ' 1“ ' tc -_ i 16 s
l2. The Ld. Principal District & Sessions Judge, South-West, Dwarka (

Suh.: Core Competence Conference for Knowledge, Skill & Perspective Development 5'(,{<“
sci?‘ "

\|§:\vtJ>~u-rt~I--

holding Special Courts under MCOCAIUAPAINIAAISC & ST ActlRI’WDA!P I@}__ .;"r;;.(l
(‘Full Strength) and Public Prosecutors attached with these courts on 23'“ May,

Respected Madam/Sir. , _
As per the approved Training Calendar 2026, the Delhi Judicial Academy l be 1 U , 41

conducting n C‘ore Competence Conference for Knowledge, Skill & Perspective Developm ASJs
holding Special Courts under MCOCAIUAPA/NIAA/SC & ST ActfRPWDA/PBPT M1

'a%=."‘~a %\‘

C”glrg?

Strength) and Public Prosecutors attached with these courts on 23"‘ May, 2026 at the Delhi Ju '
Academy.

The approved nomination list of Judicial Officers for the aforesaid progmnunes is enclosed
as Anncxurc ‘A’.

It is requested that the Judicial Olliecrs posted in your district as per Anncxurc ‘A’ may
kindly be communicated about their nomination in the aforesaid programmes through your good
office.

In ease any Oflicer requires exemption from attending the programme, the Ld. Ofliccr may
move application in advance through the concemcd Ld. Principal District & Sessions Judge. ll‘ the
exemption is required on urgent basis. intimation to’ that effect may be sent to the Academy through
e-mail. followed by n formal application duly forwarded by the eoneemed Ld. Principal District &
Sessions Judge. Attention of the nominated elliccrs may also be drawn to the exemption guidelines
issued by the llou‘blc High Court of Delhi vide Letter No, 7097-7110/DHCIGAZ./G-3/2023 dated
10.10.2023. whereby it. has been ,directed that exemption of nominated Judicial Ofliccrs from
attcndittg training programmes shall he considered only in case of extreme exigcncy such as medical
condition etc. along with documentary proof. In ease the nominated olficer is transferred, the
successor Judge shall stand nominated for the programme automatically.

4

3 The nominated Judicial Officers may kindly he advised not to list any judicial work for 23"‘
May, 2026, so that litigants and lawyers are not inconvenienced. In case some judicial work has
already been listed, it may he preponed or otljoumed accordingly. to the extent possible.

Withrcgnrds, O-ofgfilnan Yours faithfully.

Encl..' /ls above _ Q: _ (Ly, _FDMJ/K69¢ (Rajesh Kumar Singh)
27/ujma

OEEICE O@]:[§_l1B|_l\lC|_EI-\LJQ__|§1BIC'T_SL5,E,SSlt_1]§5 |Q_D_G,E CUM SPECJQL.
]LlD,GE_,[PC ACI)_(§Bl)_ BOUSE AVENUECOURIVCOM l1I..E),(,_NE\N DELI-lb

No. ibrrlnaccreaz./éozth 51/2 7' -'-5"?’3?‘/D Dated ¢ 7.2/P9/202.4 flit / 2 -254’/11
Copy forwarded alongwlth its enclosures for information and

necessary action to:-

1. Sh. Dig Vinay Singh. Special judge (PC Actl(CBlllMPsIMLAs Cases). Rouse Avenue
Court Complex. New Delhi.

2. Dr Vlshal Gogne. (PC Act)(CBl)(MPslMLAs Cases). Rouse Avenue Court Complex.
New Delhi.

3. ah. Gaurav Rao. Special judge, (PC Act)(CBl). Rouse Avenue Court Complex. New
elht.

4. Sh. jitendra Singh. (PC Act)(CBI). Rouse Avenue Court Complex. New Delhi.
5. The Branch tn-charge. Admn, Flllng. Pool Car. Care Taking, Facilitation Centre.

Rouse Avenue Court Complex, New Delhi.
6. The P.S. to Ld. Principal District & Sessions judge-cum-Special judge (PC Act)

(CBIJ. RACC. New Delhi. .

@.2fi\c‘~l“"’“‘Oflicer In-ch (J dl.)

\/7/The Web-site Committee, 1'15 Hazari Courts. Delhi.

‘tor Principal District s Sessions judge-
cum-Spl. judge (PC Act)(CBl)
Rouse Avenue Court Complex

New Delhi
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Nomination List for

Annexurc

Core Competance Conference for Knowledge, Skill and Perspective Development

ASJs holding Special Courts under MCOCA/UAPAINIAAISC & ST
for

- Act/RPWDAIPBPTA (Full Sh-ength)
OI]

23"‘ May, 2026 ‘

IA!

Sl.
No. ZName of Officer Present Posting No I District Place of

Posting
l Abhisl_1§kGoyal W A ASJ __ W3) 7 7 Central THC

\ 2 Mr. Amit Bansal AS] ' . 2 New Delhi PHC

Mr. Anuj AgarwalDJ ___7 AS] _ _3_ 7 South-East Saket
-It Ms. Chan: Aggarwal _ J i ASJ(E-court) zl Shahdara KKD

5 Mr. Dig Vinay Singh ‘
41' ,

SpecialJudge (PC Act) (CB1) 9* S it
__ (MP5/MLAS Cases) __

Rouse
Avenue

l Mr. Gaurav Rao Special Judge (PC Act) (CB1) l
fiouse
Avenue

-I . Mr. Jitendra Singh l Special Judge (PC Act) (CB1) \ 23
Rouse
Avenue

OD Ms. Mgnu_Vedwan ASJ+Sp_l. Judge (NDPS) i 2 . East KKD
Q3 M;.MuHée5h Garg _ __ AS] _ *3 North-West _ Rohini

L o Mil. Pitamber Dutt__7 (_ Principal District & Sessions_]udge l New Delhi Pug
p-A ,._4 Mr. Prashant__Sh_enna AS] UJ New Delhi ___P_HC
ll/Ir. Rajinder Kumar l0-A IQ U-IASJ West THC
Mr. Samar Vishal|—~ U-I AS] l\J South Saket

|—~ -P- Mr. Sarneer Bajpai U-IASJ C Shahdam KKD
-- U1 Mr. Saurabl1Pa:tap Singh)La1er _ ASL U1 "New Delhi l3HC

l 16 ‘Ms. Sl1eetalChaudharyP§a§.il1an l >- (‘A 1-1 M Soutl1~East Saket
_l 7 . Ms. Shilpi Jain AS] to _ Central The
18 itM[._Shivaji Anund AS)-cum-Specisl Judge (NDPS) Nonh-West'l\-30 Rohini
19 Ms. Shivali Bansal _ IQASJ . South-West Dwarka
20 Mr. SonuAgni11onfi H Z ASJ it U-I 1 South Saket
21 Mr. Subhash Kumar Mishra Lo)AS] C East IQKD
22 ‘ Mr. Sushilliumar S ll AS] -8% North Rohini
23 l Ms. T\?lflI].k]C Wadhwa AS] hi North-East KKD
_24 Ms. Vandane S W K AS] l\-I North Rohini
25 Ms. Vandana Jain AS] South-Jlliest Dwarka

E26" M1-.VineetKuni;1r AS] ..JD-I _West W THC

27 Dr. Vishal Gogne
Special Judge (PC Act) (CB1) 24

* _) _ (MPs/MLAs Cases)__
Rouse
Avenue


